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(b) Yes, Sir.

(c) Cash amount of Rs. 5 lakhs has
been allocated to the Unlon Territory.

(d) and (e) The information is
being collected from the Union Terri-
tory Administration and will be laid
on the table of the House.
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Distress sale of Paddy

193. SHRI R. Y. GHORPADE; Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether Government have re-
ceived reports of distress sale of paddy
from various parts of the country; if
so, facts thereof;

(b) whether the new policy bars
the procurement of paddy with a
moisture content of above 18 per cent;
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(¢) how it is ensured that officials
strictly follow this direction and pres-
cribeq quality of paddy only iz pio-
cured;

(d) whether it ig a fact that bulk
of the paddy stock has been mopped
up by rice millers and paddy w:th
higher moisture content only is left
for Government agency; ana

(e) if so, whether there is proper
check on Procurement Officers and
Commission Agents against their ccl-
lusion to deprive the farmers of pro-
per price by arbitrarily declaring qua-
lity and moisture content of paddy?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN): (a)
No, Sir, There have been no official
reports of distress sales from any
State Government. A few represen-
tations received regarding non-pur-
chase of paddy by State agencies in
Punjab and Haryana in the beginn-
ing of the season were forwarded to
the State Governments for suitable
action.

(b) No, Sir. The limit for moisture
content has recently been enhanced
from 18 per cent to 20 per cent sub-
ject to cuts as last year.

(¢) Technically qualified and train-
ed staff who are equipped with mois~
ture metres are deployed on procure-
ment work.

(d) No, Sir. In fact, in Punjab
and Haryana major portion of the
paddy <toek has been puichased by
Government agencies. Of the total
market arrivals of 37.02 lakh tonnes
as on 12th November, 1980 in the
Punjab and Haryana, the public
agencies purchased 21.58 lakh tonnes
which works out to more than %58
per cent. For stocks purchased with
higher moisture content, proportion-
ate cuts are being made as usual,

(e) Special squads are deputed
during the procurement season to
maké on the spot surprise inspections
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and sort out the grievantes of fatmers
in the mandies.

Protection for Teachers working in
Educational Institutions run by Mino-
rity Communities

194. SHRT C. CHINNASWAMY:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to gtate:

(a) whether there is any proposal to
amend the Constitution 10 protect the
interest of the teachers working in the
Educational institutions vrun by the
minority communities; and

(b) if so, the details thereof?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) No, Sir.

(b) Doeg not arise.

Visit of Central Team to Gunupur due
to flecod in Vansadhara River in
Orissa

195. SERI GIRIDHAR GOMANGO:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Central team re-
cently visited flooq affected Gunupur
sub-division of Koraput Distiriet, Oriss:a
to assess the loss and damages due to
Vansadhara river;

(b) if so, the findings made by that
team in Gunupur sub-division;

(c) the suggestion made by them
to his Ministry and also to the Gov-
ernment of Orissa to meet the prob-
lems of flood affected people; and also
the sub-division; and

(d) the measures taken by his Minis!
try and Government of Orissa in this
regard?

THE MINISTER OF STATE iN THE
MINISTRY OF AGRICULTURE
(SHR] R. V. SWAMINATHAN): (a)
A Central Team visiteq the flool





